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assistance is granted on 50:50 loan subsidy basis, 

Saving cum Relief Scheme for Flsherwomen 

1084, SHRIMATI SUSEELA GOPALAN: 

Will the Minister of AGRICULTURE be pleased to 
state: 

(a) whether the Union Government have received a 
proposal ot "Saving-cum-Relief Scheme for Fisherwomen" 
from the Government of Kerala; 

(b) if so, the details of the scheme; and 

(c) the time by which this scheme is likely to be given 
administrative approval? 

THE MINITER OF STATE IN MINISTRY OF NON-
CONVANTIONAL ENERGY SOURCES AND MINISTER 
OF STATE IN THE MINISTRY OF AGRIGUL TURE (SHRI 
S, KRISHNA KUMAR): (a) Yes, Sir, 

(b) The GoVl, of Kerala has proposed tc' bring women 
labourers engaged in selling fish within th e purview of 
existing Saving-cum-Relief Scheme, which,a t present, is 
applicable only to active marine Fisherman is coastal 
States, 

(c) The implications of inclusion of this propo.sal in the 
existing Saving-cum-Relief Scheme need to be studied in 
consultation with other State GovemmentsiAgencl;es and, 
therefore, no exact time limit for its approval \~an be 
indicated, 

Railway Wagons 

1085, SHRI ANNA JOSHI: Will the MiniHter of 
RAILWAYS be pleased to state: 

(a) whether the Govemment have decided ~o cut 
down the number of wagons to be acquired frorn the 
private sector during the year 1994-95; 

(b) If so, the reasons therefor; 

(c) whether this decision of the Govemment will effect 
the, private units engaged in manufacturing of wagons and 
may lead to closure; and 

(d) if so, whether this decision of the Govemment is 
IIk'sly to be reconsidered to avoid la'Oour layoff and othler 
problems? 

THE MINISTER OF RAILWAYS (SHRI C,K. JAFFER 
SHARIEF) (a) Yes, Sir. 

(b) The wagon acquisition Is related to traffic needs, 
and on this basis, wagon requirement during 94~95 is lower 
than the earlier year. Accordingly there is reduction in 
order levels of both the private sector and public sector 
units. 

(c) So far private units has faced closure on this 
account. 

(d) The decision of the Govelmment is based on the 
Iraffic needs and can be reconsidered if warranted. 

[Translation} 

Grants to Organisations for Women and Child 
Development Schemes 

1086, SHRI CHANDRfSH PATEL: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) The amount of grant provided by the Government 
to the institutionslorganisations engaged in implementation 
of women and child welfare schemes dUring each of the 
last three years, State-wise and year·wise; 

(b) the criteria laid down for providing grants and 
assistance to such organisations; 

(c) whether any system has been evolved to monitor 
the proper utilisation of these grants and assistance'; and 

(d) if so, the details thereof? 
THE MINISTER OF STATE IN THE MINISTRY OF 

HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF WOMEN & CHILD DEVELOPMENT) (SHRIMATI 
BASAVA RAJESWARI): (a) Financial assistance to 
voluntary organisations working in the field of women & 
child development is given by the Govemment through a 
large number of MinistrieslDepartments, Details of such 
grants are not maintained centrally, However, the Annual 
Reports of 'various MinistrieslDepartments generally 
contain the details of such major grants, These annual 
Reports are circulated to the Hon'ble Members of 
Parliament and also placed in the Parliament Library. 
Howeverr, details of grants released to NGOs during the 
last three years (State-wise) under major programmes of 
the Department of Women & Child Development are given 
in the statements attached. 

(b) The criteria for providing grants and assistance to 
such organisations are based on the schematic pattern 
which varies from scheme to scheme, However, broadly, 
the organisations are required to be registered and in 
existence for at least three years with experience in 
women and child development programmes. 

(c) and (d) In order to ensure proper. utilisation of 
these grants and assistance, the Government monitors the 
programmes by obtaining periodical reportslretums and 
utilisation certificates alongwith audited statement of 
accounts. Ev-.uation of the major programmes is also 
conducted from time to time with the help of leading 
research and academic institutions and NGOs. 

S.No. 

1. 
2. 
3. 
4. 

Stlltement 
Short StIIy Homel 

(Grants released in lakhs) 

State/UT 1991-921992-93 1993-94 

2 3 4 5 

Andhra Pradesh 26.56 36.27 38.92 
Arunachal Pradesh 1.94 3,55 4.68 
Assam 2.64 1.92 3.71 
Bihar 5.85 5.96 11.75 




